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Title: Regarding plight of farmers in Haryana in connection with acquisition of land.
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MR. DEPUTY SPEAKER: The House stands adjourned to meet again at 2 pm.
12.12 hrs

The Lok Sabha then adjourned till Fourteen of the Clock.

14.00 hrs

The Lok Sabha re-assembled at Fourteen of the Clock

(Mr. Deputy-Speaker in the Chair)



